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MESSAGE FROM THE LOK SABHA

The Essential Commodities (Amendment)
Bill, 1998

SECRETARY-GENERAL: Mr.
Chairman, Sir, I have to report to the House
the following message received from the Lok
Sabha signed by the Secretary-General of the
Lok Sabha:

"I am directed to inform you that Lok
Sabha, at its sitting held on Thursday, the
9th July, 1998, adopted the enclosed
motion in regard to the Essential
Commodities (Amendment) Bill, 1998.

2. I am to request that the concurrence of
Rajya Sabha in the said motion, and also
the names of the Members of Rajya Sabha
appointed to the Joint Committee, may be
communicated to this House.

MOTION

"That the Bill further to amend the
Essential Commodities Act, 1955, be referred
to a Joint Committee of the Houses consisting
of 30 members, 20 from this House,
namely:—

Shri Amrik Singh Aliwal

Shri N. Dennis

Shri Abdul Ghafoor

Shri Satya Pal Jain

Shri Shanker Prasad Jaiswal
Shri Bhubaneswar Kalita

Shri Vijay Kumar Khandelwal
Prof. Ajit Kumar Mehta

Shri Shyam Bihari Mishra

—

e A

10. Shri S. Murugesan

11. Shri Ajit Kumar Panja

12. Shri Harin Pathak

13. Smt. Suryakanta Patil

14. Prof. A.K. Premajam

15. Shri Malyala Rajaiah

16. Shri Konijeti Rosaiah

17. Shri Kishan Singh Sangwan
18. Shri Mohan Singh

19. Shri K.D. Sultanpuri

20. Shri Braja Kishore Tripathi

and 10 from Rajya Sabha;

that in order to constitute a sitting of the
Joint Committee the quorum shall be
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one-third of the total number of members of
the Joint Committee;

that the Committee shall make a report to
this House by the last day of the first week of
the next session;

that in other respects the Rules of
Procedure of this House relating to
Parliamentary Committees shall apply with
such variations and modifications as the
Speaker may make; and

that this House do recommend to Rajya
Sabha that Rajya Sabha do join the said Joint
Committee and communicate to this House
the names of 10 members to be appointed by
Rajya Sabha to the Joint Committee".

RE: POSTAL STRIKE

SHRI NILOTPAL BASU (West Bengal):
Sir, taking advantage of the presence of the
Prime Minister in the House, I would like to
draw the attention of the House and the Prime
Minister to the nation-wide postal strike....

MR. CHAIRMAN: That issue was raised
yesterday. (Interruptions). That issue was
raised yesterday.

SHRI NILOTPAL BASU: What is the

Government doing to solve this problem?
(Interruptions).

MR. CHAIRMAN: That matter was raised
yesterday. Please sit down. (Interruptions).

SHRI NILOTPAL BASU: The postal
employees are agitating throughout the
country...(Interruptions) Sir, it is a very
serious issue. (Interruption).

SHRI S. VIDUTHALAI VIRUMBI (Tamil
Nadu): Sir, I also raised this matter four days
back. (Interruptions).

SHRI NILOTPAL BASU:
Sir,... .(Interruptions).

SHRI S. VIDUTHALAI VIRUMBI: The
Postal Department is completely paralysed. I
raised this issue four days back. There is no
response from the Government. Yesterday,
Shri Vayalar Ravi also raised this issue. But
there is
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of the

no response from the Government. Let
:them have a dialogue with the
leaders... .(Interruptions).

SHRI NILOTPAL BASU: Let the
Government respond. (Interruptions).

SHRI TRILOKI NATH
CHATURVEDI (Uttar Pradesh):
Discussion has been going on at different
levels. (Interruptions).

SHRI J. CHITHARANJAN (Kerala):
What steps has the Government taken to
settle this matter? (Interruptions). 1
request the Prime Minister to make a
statement. (Interruptions). What steps is
the Government taking to settle this issue?
(Interruptions).

st e AEa (ER) @ aMRR WaR
RITPYIE I ST TR H ... (FILH)

SR wae Rieet ([A8R) : SRl @
BT W YN T PI BISATS BT GHAT HRAT
T RET R ......(TAI) AR AR BfSS

SHRI NILOTPAL BASU: Will the
Government negotiate with them or not?
(Interruptions). We would like to know
whether the Government will negotiate or
not. (Interruptions).

ot Srardx ot (afdt dmmre) : ww R
@ 99 7, fag), gt | e fugt & fog

JFPY BINET S ......(THH)

it Fielieaet 99 : $9F T dl WHR
ST B R | .....(FIHT)

SHRI NILOTPAL BASU: I would like
to know whether the Government will
negotiate or not. The entire postal ac-
tivities have come to a standstill. It is not
a small thing... (Interruptions)

STl e Rieet : e W3 S bl $B 59
R BAC B B AT | .....(FGEH)

g g9t (3ft sree e aerRlY ) - wurafy
Sft, PR AR TP HHaRAl & § F ardt
a1 <& o | 78 A B, b wa=nRaT 3 < x3an
JTYTIT AT I8 A9 § HERId -T8] o1l ifp
IROR  FHSET BxA1 arsat ot | apft o
9T gel W& ® R B 7 Bl IRl
forporm, VAT ¥ 39 Wed B TR oA
EIERIEY
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g1 3R W ey SRl e A e,
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P M-S H ST &1 A 397 ey H
qifepea™ ¥ T W e @nfey o,
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